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REPLY AFFIDAVIT FILED ON BEHLF OF RESPONDENTS. 1| & 4

ees Rasgond'anﬁss

I, P.Papasurcan a@oni of late: P.Ctiandradian agpdi."ﬂ yeaps
Designationt Asatstant: Pastmastier Gensrall 4o hepsby shlemnily affimm
and state as: followss l '
1, + ID amworking. i*n‘ the office: of Chief: Postmastax Gémaib
AP Clncie, Hyderabad and! as: sucth I' amwelll acquainted wi\]:lt!x the:
facts of the cases I am ﬁamn; thiss Reply Affidavit on bLhaI!ﬁ
of the: pespondents:s ass I am mﬁlilerifsedl to go: Y have read the
opiginal sppliication and: &?nr Lu; such materiiall amezﬁnentas wa d:

: l : _ .
therein: except: those: that are: speciifically admiitted hiepein: undsrs

7y It % submitted a5 undem-
e post Of BPM Kaid&ld.gmddka BO' iin: acount. wiit: Moplicendi

850 hes fallen vacant: om 1'«4'-7-92iz followlng. the: pegullap BPM |S::;:Ii KeTeSe ;f

Prusad handaredi resignation ana: the same was acospteds The -"

mesntt Exchangsy. V:hjay alada was addpessed xon 17=7=92 to sponsoxr “

eligible: candlidates: £ixing; the 'dabe as: 17-&-92b The qaplmamt

was: appointed ass BPM: mcﬁeionalny on the A/N Of 24~7=92 h:I!.!I.a.'

peguliay selection: is: Mty 'me! poovisionally sppointed BPM wams

al'soe informed in whie: provdsional sppaintment ordexr that: hﬁT
sellectiion is: purely tempovapy: prenﬂifng; regullay selection t;i're" sald
post: by the: 3pd respondent mi1m~ his sppointmentt can: allsdo bs:

e | &;’L«/
S ey | wEr

Assistant Accounts f‘ cer {Budge’) ASSt Postmaster General (S

weq 2RIy AAT *1 TgiAg 0/ Ch fP t [‘
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terminated: at: anytim_wﬁkhontiaaaignbng_; af‘ly reasons: I:hemfﬁn:.

N candidates: aps: sponddped by the Employment Exchanges Open:
notdfication was: lissued vidge: 1Lui:er dated 21‘-8;-922 f£ixding, t'.]ﬁe

. |
last date as; 20=9-92;, In neap_:lmanz to: cpen: notiificatidon lissued
om 21-8-92 only one gpplication was peceived. As cnly one:

' .applfcai;tbn was: peceived: ne-mtl:l.‘ﬁcatﬂbn. 1gauedi om 29=9=52
fixing. the last date as 29—10-912%' In. response: to this panobii
fiication 4 gpplications:s were nec!'aeiv.edj for consiidepations Olillly
3} applications: ware: sent to asvc‘wss Avaaniy addz Subs Divdiation; ﬁ:l{:xr
mnﬁﬁm Spi KeSplidhap 5/0 Raja Rao. 18: mot: havding: any;
source: of: income: and: propexty hetnce? lils: candiidatupe was not
eonsiideyed hence hiss appﬁcamnl was ot sent to ASPOs: fop

3¢ . Ik fis: submitted that ou'1e: of: the 3 candiidates, Smt.
K.v;mﬂmmm W/0' Rame Rao 4bid: not submdit Gcuments: fin: ms;_‘nect
1)

of: educational qualilfications an&% propepty at the time: of verifi=
catiom of dacuments by the 4th pespondent, hems: hey caaﬁﬁd:aﬁ!lm
was: not considered: for se]ieetti’bn; Il 50, the conpetiton: was inm
betweem the two candidates Viiza, Sth respondent ands sgpliicants
The Sth gespondent passedi Imt&md]liatea and is havdng Re8000/=

| : .
annuall income andi 1:»75 acyes: Jlande‘ui'li property worth Rse35,000/= gn:

Wer names She s having thatched house in: the BO Villages mli‘
sEplicant: 15 @ 10t failed candidate. as per his: applifcatdon: and

is having, only R+6000/= income andiO0.10 cents: Land: wamth: Rsel6,000/=

in: ds; name and is h arding: & thatched house iin: the villages

de. It is: submitted that ass per: the: instmuctionss on the

- _
suliject the: candfidates who have: p‘asstl Matricullatdon: oxr equivalent
to: the: Matrlionliation ape to be pxefe!mdi for selectiion to the: post
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BPM, Kokkiligadds on: mqnha:r bas-im |

off BF'*M.-'. besides: other condiitions: like property, income: &m. xc.'

séuiissﬂm' 'me.@p'l-ia:am:- aiid not qualify in SSGVMGMCMm
whereas the: St megpondent s having requiped. qudliﬁim

V:I.m pass in: 10th"v eim amli satisfied: other condlitlons: v
pxoperty, incame eumu and:mavd.n@ own: houses In vdew: oﬂr the:
abm ‘peasons bhe’ Sth magon&nt wass selected to: the posu& of

- Aftter finaldsation of the sellection the 4t pesgor

y

- dants has: heen: directed to handower the changes: of the: BO o
. . I

the: sallected: candfdates The: applicant: left: the: BO: willage om
14~12%92) gpplying; the lleave: for N4~12-92 without prior appmu-

- val' of the leave by the sanctioning: auﬁ:on:l.ihx; The: Mailmpar-

seexr bmﬂbﬂwm &he= charge fyom the applicantts substitute to
" wie negul]a:: 1mnioamt on: 14=12#92 The substitute BFM handed
we‘r the: ahangea o:i lﬂme BPM wﬁhhoutt any hesitatioms The: se?ﬂemﬂsom
fiss made: amom ko mmwxams om: the: subjects ";

Iftnvmemoﬁ the: dbove: mbud.m there ape: mm‘w

1im: the OdAs ama'L it is liable to be dlsmisseds Hemcaw the: Hom‘lﬂ.@
Tribunall may be pleassd to dismiss the Ose with costime

s::];ml&y sftimed and signed*
om this the ﬁgbﬂ d’ew of

Asst. Postmaster Generzl (5. & V.‘)l

0/o. Chief Postmaster General,
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